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8hri Jaipal SJnc'h: I would like to 
continue my speech next time. 

17'01 1m. 

CONSTITUTION (AMENDMENT) 
- BILL· 

(Amendment of Article 343) btl Shrl 
C. K. BhattacMTlltla 

Mr. Depu·;,.-8peaker: 8hri Bhatta. 
charya might introduce hi. Bill. 

8hri C. K. BhattacharJa: Sir, I beg 
to move for leave to introduce a Bill 
further to amend the Constitution ot 
India. 

Mr. Deput,'-Speaker: Th.. question 
Is: 

"That the leave be granted to 
introduce a Bill further to amend 
the Constitution of India". 

The motion was adopted. 

Shri C. K. Bhat:aeharJa: Sir, I In. 
troducet the Bill. 

10.0tt 1m. 

BUSINESS ADVlSORN COMMITTEE 

FIFTH REPoRT 

Shfl Jalpal Sinrh: Sir, I beg to 
present the Fiftieth Report of the 
Business Advisory Committee. 

17.01 1m. 

The Lok Sabha then ad;oumed till 
F.lellen of the Clock on Mondatl, April 
18, 1960/Chaitra 20, 1882 (Saka). 
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